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assistance to the SSIs in the form of
Investment Subsidy, Power Subsidy, Re-
imbursement of the cost of preparation of
project reports, concessions regarding Sales
Tax and concessions on Entry Tax.
Recommendations of the study conducted by
the NPC are being examined by the
Goverffment for bringing about further
improvement to support services and
infrastructure facilities tor the SSI Sector.

Industries set up in Madhya Pradesh

3867.SHRI SURBSH PACHOURI: Will
the Minister of INDUSTRY be pleased to
state:

(a)the number of big and medium
industries
set up in Madhya Pradesh during the post
liberalisation period as on date with details
thereof;

(b) their number in the private and joint
sectors separately;

(c) the employment generated by these
industries in the State; and

(d) the steps Government propose to take
to encourage industrialisation In the State?

THE MINISTER OF INDUSTRY (SHRI
MURASOLIMARAN); (a) Prom August 91
to March 97, a total number of 199 units have
been set up in the delicensed sectors and 15
units have been set up In the licensed sectors.

(b) Out of the total 214 units, 198 units
were in private sector and one In joint sector,

(c) The direct employment proposed to be
generated In these 214 units IB about 53,540
nos,

(d) Government of India has taken many
policy initiatives in the areas of Delicensing of
Industrial Approvals, foreign direct
investment, import and export policies,
reforms in financial and infrastructure sectors,
etc. State Governments are also being
encouraged to adopt matching policies, and
this is a continuous process.

Restriction on production of luxury cars

3868. SHRI NARENDRA PRADHAN:
Will the Minister of INDUSTRY be pleased
to state:

(a) whether Government have decided to
restrict the production of luxury cars in order
to contain and curb oil bill; and
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(b) if so, the steps taken in this regard?

THE MINISTER OP INDUSTRY (SHRI
MURASOLI MARAN); (a) and (b)
Manufacture of passenger cars is delicensed
and no approval of Government is necessary
for manufacture of any type of passenger car.
The choice is left to the manufacturer and the
market forces.
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